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: In reply piease refer (o: No. PCB/TAC/18/2004 Date:  9-8-2004

" Sub:- Siling criteria for induslries other than stone crushers.

Ref:- 1) Minutes of the meeting of the Committee .held on 17.5.2004.
2) Decision of the 143" Board meeting held on 23-7-2004.

The Committee conslituted to study and recommend norms for siting
(. criteria of industries other than slone crushers have finalised the criteria in
' the meeting held on 17.5.2004. In the 143" meeting of the Board held on
'23.7.2004 it was decided to implement the siting - criteria in consent
administration as stated below:. :
Criteria for industries other than stone crushers
":f‘, _ Distance from: =
: l In thé;case of industry having air pollution (including sound polldtion)
ﬁotential, distance shall be measured from the main building or the
building housing the equipment, operation or process of most
~~ pollution potential. o ;
i In the case of indUstry having water pollution potential, distance shall
be m_'easure;d fromr the major wastewater outlet. ' ”
» iil. In the case of industry 'havin'g. air and waler pbllution potentiél,‘ the
shorter of the above two distances shall be taken.
 Dislance to: .
i, The horizontal distance to the nearest residence shall be measured
and dencted dp. '
i. The horizontal distance lo the nearest educational institution / court /
public office / hospital / place of ‘worship / corp_munity hall / similar

~ establishment (excluding other industries) %hag*( be measured and

denoted do.
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woTE: Where dp andior do arelis cons|derab\y more than the min! '
' > oot necessary 0 measure the

= distance mentioned below iths T

s i distance
same but it i3 sufficient to clale @s >> {he minimum
mentioned. '
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For industries having noise po_\en_\ial, pmpofc;'gd in .s'ller'\,ce Zones as pef
the Noise (Management and Handling) Rules, the minimum distance shall be
two times the d, subject {0 a minimum of 100m. §
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Itis desirable to have a minimum set back of 3m between {he boundary

and thetplant puilding t0 avoid construction of factory puilding :along of too

- close to the poundary wall- The setback can be utilised for the development of
greenbelt. In case of industries falling in greenforange categories of Small -

Scale Industries, the requirement of minimum set back may 'be dispensed -
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. \Where necessary, the minimum distance m?y be enhanced for reasons
“tobe recorded in writing. i .:
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The above criteria will be implemented w'nh_Aimmediate
be reviewed aflér 6 months. g
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